
UTTA BENCH 

MA.267 of 199k 
(OA.62o of 

Date of Order: 17.7.98. 

Hon'ble Mr.Justice Present: .N.Ma1liCk, /ice-Chairman. 
Hon' ble Mr.S.Dasgup :a, Admiris1rative Member. 

JASP}ANJAY PA 

_vs_ 

UNION OF INDIA & ORS 

For the petitio er: Nr.B.B.Chakraborty,counse1 
For the respond nts:Mr.B.LcChatterjee,counsel. 

Heard on: 17.7.98. 

ORD R 

After hearing the Id counsel foi the parties we 

direct that the Original Appication be listed for hearing  

on 2.11.98. Miscellaneous A4licatio fcr early hearing o 

the O.A. thus stands dispose4 of. No orcer as to costs. 
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